NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 23.08.2022 (TUESDAY)
COURT OF CHAIRPERSON

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy,
Member (Judicial) and Hon’ble Mr. Barun Mitra, Member (Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | 44 Noida Infratech (Two) Pvt. Ltd. Abhixit Singh Vivek Gurnani
(Ins) No. 877 of Vs. Zoheb Hossain
2022 Enforcement Directorate Kolkata Zone
Office & Ors.
2. Comp. App. (AT) | Vikram B Lakhani Neha Sharma Akshay Sapre
(Ins) No. 925 of | Director Orienta Cine Advertising Pvt. bhijeet Swaroop
2022 Ltd. Bhaskar G. Shetty
Vs.
INOX Leisme Limited Corporate &
Anr.
3. Comp. App. (AT) | Kaveri Sahakri Awas Samiti Ltd. Abhay P. Singh Abhishek Anand
(Ins) No. 949 of Vs.
2022 Sanjay Gupta
Interim Resolution Professional Horizon
Buildcon Pvt. Ltd. and Ors.
4. Comp. App. (AT) | Suresh Chandra Jena Deep T. Bisht
(Ins) No. 986 of Vs.
2022 Totale Global Pvt. Ltd. & Ors.
5. Comp. App. (AT) | Regional P.F. Commissioner B. B. Pradhan
(Ins) No. 987 of | Vs.
2022 Ashish Chhawchharia
Resolution Professional for Jet Airways
(India) Ltd. & Anr.
6. Comp. App. (AT) | Dhani Loans & Services Ltd. Gautam Singh
(Ins) No. 988 of | Vs.
2022 Champa Impex Pvt. Ltd.
7. Comp. App. (AT) | Trident Fabricators Pvt. Ltd. Soumya Dutta
(Ins) No. 989 of | Vs.
2022 Hiranmayee Energy Ltd.




8. Comp. App. (AT) | JKM Infrastructure Pvt. Ltd. Atul Sharma
(Ins) No. 990 of | Vs.
2022 Cadillac Infotech Pvt. Ltd.
9. Comp. App. (AT) | Hemant Goenka Ritesh Agrawal
(Ins) No. 992 of Vs.
2022 UCO Bank & Anr.
For Admission (After Notice)
10. | Comp. App. (AT) | K.V. Jayaprakash Siddharth Sinha Rajiv S Roy
(Ins) No. 362 of | Vs , Avrojyoti Chatterjee
2022 State Bank of India & Anr. Satyam Saxena-R1
11. | Comp. App. (AT) | CFM Asset Reconstruction Pvt. Ltd. Krishna Murthy Aman Dhyani-R1
(Ins) No. 24 of Vs.
2022 Swatantra Kumar & Anr.
With
12. | Comp. App. (AT) | CFM Asset Reconstruction Pvt. Ltd. Krishna Murthy Aman Dhyani-R1
(Ins) No. 56 of Vs.
2022 Swatantra Kumar & Anr.
13. | Comp. App. (AT) | MSTC Ltd. Pallavi Pratap Aakarshan Sahay
(Ins) No. 27 of Vs. Daman Singh
2022 Crest Steel & Power Ltd. & Ors.
With
14. | Comp. App. (AT) | MSTC Ltd. Pallavi Pratap Nishtha Sachdeva
(Ins) No. 913 of Vs.
2021 Crest Steel & Power Pvt. Ltd.
15. | Comp. App. (AT) | Principal Commissioner of Customs Shilendera K. Singh | Amar Vivek
(Ins) No. 88 of Noida Customs Commissionerate Aditya Gauri
2022 Vs.
Arvind Mittal Interim Resolution
Professional of Mkm Technologies
16. | Comp. App. (AT) | Central Railway CST Through its T. J. Pandian Ayush Rajani
(Ins) No. 162 of | Deputy Chief Engineer (C) Works
2022 Vs.
D Thakkar Construction Through its
Resolution Professional
With
17. | Comp. App. (AT) | Central Railway CST Through its T. J. Pandian Ayush Rajani
(Ins) No. 163 of Deputy Chief Engineer(C) Works
2022 Vs.
D Thakkar Construction Through its
Resolution Professional




18. | Comp. App. (AT) | Rajendra Bisht Dhruv Gupta Gunjan Mittal
(Ins) No. 285 of | Vs. S.P Singh Chawla
2022 Satkar Logistics Pvt Ltd. & Anr.
19. | Comp. App. (AT) | Puneet Aggarwal Anurag Ojha Sunil Kr. Jain-R1 & R2
(Ins) No. 377 of Vs. Priyanka Chouhan-R3
2022 Manish Kumar & Ors.
With
20. | Comp. App. (AT) | Babulal Aggarwal S. Premchandra Sunil K Jain-R1
(Ins) No. 967 of Director of Drishti India Ltd. Priyanka Chouhan-R3
2021 Vs.
Manish Kumar & Ors.
21. | Comp. App. (AT) | Kalpana Morakhia Jayashree S. R. Sudhinder
(Ins) No. 531 of Suspended Director of Smaaash Dasgupta Ranjit Shetty
2022 & I.A. No. Entertainment Pvt. Ltd. Rahul Dev
1705 of 2022 Vs. Aastha Trivedi-R1
Edelweiss Asset Reconstruction
(With Defects) Company Ltd. & Anr.
22. | Comp. App. (AT) | Indian Overseas Bank Mayuri Raghuvanshi
(Ins) No. 534 of | Through Debesh Kumar Nanda & Anr.
2022 Vs.
Ramesh Chandra Swain & Ors.
23. | Comp. App. (AT) | State Bank of India Misha Anusuya Salwan-R1
(Ins) No. 539 of | Vs. Shaunak Mitra-R2
2022 MBL Infrastructures Ltd and Anr.
24. | Comp. App. (AT) | Birla Financial Distribution Ltd. Sunil K. Jain Abhishek Naik
(Ins) No. 545 of | Vs.
2022 Jagdish Singh Nain
25. | Comp. App. (AT) | Madhya Pradesh Power Management Ashish Prasad Malvika Trivedi
(Ins) No. 558 of Company Ltd. Anindita R
2022 Vs. Chowdhury
FL Smidth Pvt. Ltd. & Anr. Raghav Chadha-R2
26. | Comp. App. (AT) | EDCL Infrastructure Ltd. And Upendra | Jayashree S. Deep Roy
(Ins) No. 569 of Singh Constructions Pvt. Ltd. Dasgupta Rony John
2022 Vs. Piyush Swami
Monitoring Committee of Tantia Dhaval Savla-R1
Constructions Ltd. Through Kshitiz Ajay Gaggar
Chhawchharia & Anr. Rakhi P. Paul-R2
27. | Comp. App. (AT) | Bank Of Maharashtra Jay Kathrani Chitranshul A. Sinha
(Ins) No. 581 of | Vs. Jaskaran S. Bhatia

2022

Manjeet Cotton Pvt. Ltd. & Anr.




28. | Comp. App. (AT) | Gyan Ganga Ltd. Vijay Kumar Pratik Kothari
(Ins) No. 655 of (Through its Managing Director)
2022 Vs.
Quadrum Solutions Pvt. Ltd.
29. | Comp. App. (AT) | Tejinder Singh Saini Ashutosh Kumar Avinash Mohapatra-
(Ins) No. 660 of | Vs. R1
2022 State Bank of India & Anr. Pratim Bayal-R2
30. | Comp. App. (AT) | Manas Sarkar Ashish Chaudhary Gautam Singhal-R1
(Ins) No. 701 of Vs. Anil Anchalia-R2
2022 Indian Overseas Bank & Anr.
For Hearing
31. | Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh Awasthi-R1
(Ins) No. 584 of | Corporation Avinash Mohapatra-
2020 VS. R2
Kalptaru Steel Rolling Mills Ltd. &
Anr.
With
32. | Comp. App. (AT) | Kalptaru Steel Rolling Mills Ltd. Anoop Prakash Rakesh K. Sharma
(Ins) No. 866 of | Vs. Awasthi Tanvi Gupta
2020 Southern Power Distribution Company Nishant Sharma
of A.P.Ltd. Vikramjit Banerjee
With
33. | Comp. App (AT) | Southern Power Distrubution Company | Rakesh K.Sharma Anoop Prakash
(Ins) No. 914 of | of A.P.Ltd. Awasthi
2020 Vs.
Kalpatru Steel Rolling Mills Ltd.
With
34. | Comp. App. (AT) | Southern Power Distribution Company | Nishant Sharma PBA Srinivasan
(Ins) No. 1078 of | of A_P. Ltd. Avinash Mohapatra
2020 Vs. Parth Tandon-R2
Kalpataru Steel Rolling Mills Ltd. & Gautam Singh-R3
Ors.
With
35. | Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh PBA Srinivasan
(Ins) No. 68 of Corporation Anoop Prakash
2021 Vs. Awasthi-R1
Kalptaru Steel Rolling Mills Ltd. & Nikitha Ross-R2
Anr.
36. | Comp. App. (AT) | Suzlon Synthetics Ltd. Purti Gupta P.K. Mullick
(Ins) No. 662-663 | Vs. Sona Mullick
0f 2022 Stressed Asset Stabilization Fund & Deepak Kochhar-R1
Anr.




After the above

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Mr. Barun Mitra, Member
(Technical)

For Hearing

37. | Comp. App. (AT) | Rajeev Sharma Mahesh Agarwal Sumesh Dhawan-R1
(Ins) No. 541 of | Vs. Aditya Trehan-R2
2022 Deepak Gupta & Anr.
(PH)
02:00 PM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Rakesh Kumar, Member
(Judicial), Hon’ble Mr. Justice M. Satyanarayana Murthy, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Orders

38. | Comp. App. (AT) | V.R. Ashok Rao & Ors. Farrukh Khan Anshula Grover
(Ins) No. 780 of | Vs. Nikita Grover
2022 & ILA. No. | TDT Copper Ltd.
2095 of 2022
(With Defects) With

39. | Comp. App. (AT) | Stressed Assets Stabilization Fund Anand Varma Saurav Gupta
(Ins) No. 823 of | Vs. Sumesh Dhawan
2022 & 1.A. No. Delta International Ltd. Vatsala Kak
2211 of 2022
(With Defects) With

40. | Comp. App. (AT) | A’XYKno Capital Services Pvt. Ltd. Vikram Hegde Karan Batura
(Ins) No. 913 of | Vs.
2022 & I.A. No. Rattan India Power Ltd.
2499 of 2022
(With Defects) With

41. | Comp. App. (AT) | Bhagwati Singh Sanjib Kumar
(Ins) No. 914 of | Vs. Mohanty
2022 & LA. No. | Incab Industries Ltd.
2513 of 2022
(With Defects)

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

